S.N NAME OFDISTRICT CASE TYPE CASENO. DATE OFDATE OFNO. OFNO. OFNO. OF
O COMMERCIAL COURT INSTITU DISPOSAL DAYS DAYS ADJOUR
TION BETWEEN BETWEEN NMENT
THE DATETHE FINALGRANTE

OF HEARING D

INSTITUTI AND
ON  ANDJUDGMENT
DISPOSAL

ISH. VIDYA PRAKASH/| ISuit for Recovery ICS COMM-+23.11.202 [12.07.2025 [231 9
ISH. SANJEEV KUMAR 1284/2024 K4
IAGGARWAL, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)-01
[Suit for Recovery ICS COMM-23.11.202 [26.07.2025 [245 13 1
1285/2024 K4
[Suit for Recovery ICS COMM-+15.10.202 [30.07.2025 [288 11 2
1131/2024 4
[Suit for Recovery ICS COMM-+23.10.202 [31.07.2025 [281 2
1169/2024 K
2 ISH. RAJESH KUMARCENTRAL [CS(COMM)/ ICS 8-05- 0-07-2025 (814 7 INIL
IGOEL, DISTRICT] (COMM)/76[2023
WUDGE (COMMERCIAL 13/2023
ICOURT)-02
ICS (COMM)/ ICS 10-05- [30-07-2025 812 7 INIL
(COMM)/77[2023
6/2023
ICS (COMM)/ ICS 10-05-  [30-07-2025 [812 7 INIL
(COMM)/77[2023
/2023
ICS (COMM)/ ICS 10-05-  [30-07-2025 [812 7 INIL
(COMM)/78[2023
2/2023
ICS (COMM)/ ICS 10-05-  [30-07-2025 [812 7 INIL
(COMM)/78[2023
I5/2023
ICS (COMM)/ ICS 11-05- [30-07-2025 [811 7 INIL
(COMM)/78[2023
8/2023
ICS (COMM)/ ICS 11-05- 130-07-2025 [811 7 INIL
(COMM)/79|2023
1/2023
ICS (COMM)/ ICs 11-05- 30-07-2025 (811 7 INIL
(COMM)/79|2023
3/2023
ICS (COMM)/ (& 12-05-  [30-07-2025 {810 7 INIL
(COMM)/79|2023
6/2023
ICS (COMM)/ ICS 15-05-  [30-07-2025 (807 u INIL
(COMM)/8 [2023
06/2023
ICS (COMM)/ ICS 15-05-  [30-07-2025 (807 u INIL
(COMM)/8 [2023
07/2023
ICS (COMM)/ ICS 18-05-  [30-07-2025 {804 u INIL
(COMM)/82f2023
5/2023
ICS (COMM)/ ICS 18-05-  [30-07-2025 {804 7 INIL
(COMM)/82f2023
9/2023
3 IMS. DEVENDERICENTRAL (Suit for Recovery [772/2023  09.05.202[15.07.2025 [798 2
IKUMAR SHARMA,|
IDISTRICT JUDGE),
ICOMMERCIAL COURTH-
03




b

IOMP(I) COMM 112/2025 [29.01.202[01.07.2025 [154 o
5

IOMP(I) COMM 182/2025 [20.02.202(02.07.2025 [133 o
I

IOMP(I) COMM 183/2025 [20.02.202(02.07.2025 [133 o
5

ISuit for Recovery 210/2025 [18.02.202(03.07.2025 [136 o
5

[Suit for Recovery 674/2025 09.06.202/03.07.2025 (24 o
>

Suit for Recovery 680/2025 [13.06.202 [03.07.2025 [20 0
5

[EXECTION 29/2025 14.01.202 [03.07.2025 [173 1
5

Suit for Recovery 1175/2024 [24.10.202 [04.07.2025 [255 i
7

[EXECTION I567/2024 [13.12.202 [05.07.2025 [207 1
U

[Suit for Recovery 790/2024 [22.07.202(07.07.2025 [355 1
u

[Suit for Recovery K40/2024 [06.04.202/08.07.2025 K58 il
U

MP (I) COMM 25/2025 14.01.202 [09.07.2025 [178 o
5

IOMP (I) COMM 1379/2025 |01.05.202 (09.07.2025 [70 o
5

IOMP(I )COMM 1382/2025 [01.05.202/09.07.2025 [70 o
5

IOMP (I) COMM 822/2024 [14.08.202|09.07.2025 [330 1
u

IOMP (I) COMM 1365/2025 [30.04.202/09.07.2025 [70 o
5

IOMP(I) COMM 24/2025 14.01.202 [09.07.2025 {177 1
5

ISuit for Recovery 1160/2024 [22.10.202 [10.07.2025 [263 1
71

[Suit for Recovery [301/2025 [12.03.202 [10.07.2025 [120 o
5

IMIS DJ. I518/2025 [08.07.202[11.07.2025 3 o
5

ISuit for Recovery 500/2025 [07.05.202[11.07.2025 (65 o




b

IOMP (I) COMM KU94/2025 [01.07.202[12.07.2025 [i1 o
5

IOMP (I) COMM 256/2025 [25.03.202[12.07.2025 [111 o
I

[EXECTION 374/2023 [07.07.202[14.07.2025 373 2

IOMP (I) COMM 1333/2025 [16.04.202[14.07.2025 |90 o
5

ISuit for Recovery 591/2023  [05.04.202[15.07.2025 W67 i

IOMP (I) COMM 01/2025 [02.04.202[15.07.2025 [104 0
5

[EXECTION 269/2025 [23.05.202[16.07.2025 |54 o
5

IOMP (I) COMM 554/2025 09.07.202[16.07.2025 |7 0
5

MP (I) COMM I555/2025 [09.07.202[16.07.2025 7 o
5

[Suit for Recovery 003/2024 [21.08.202[16.07.2025 [330 2
u

[Suit for Recovery 902/2024 [21.08.202[16.07.2025 330 2
U

[EXECTION 327/2025 [04.07.202[17.07.2025 [13 o
5

[Suit for Recovery I541/2025 [16.05.202 [17.07.2025 62 o
5

[Suit for Recovery 629/2025 [30.05.202[18.07.2025 H49 o
5

[EXECTION 1330/2025 [05.07.202[19.07.2025 [14 o]
5

[EXECTION 23/2025 14.01.202 [22.07.2025 [189 il

[Suit for Recovery 1268/2024 [19.11.2024[22.07.2025 [245 o

ISuit for Recovery 1381/2023 [02.03.202[23.07.2025 [874 2
>

IOMP (I) COMM 336/2025 [16.04.202 [23.07.2025 |98 o
5

IOMP (I) COMM 1362/2025 [29.04.202[23.07.2025 [85 o
5

IOMP (I) COMM 243/2025 [17.03.202 [24.07.2025 [129 o




IGUPTA, DISTRICT]
WUDGE, COMMERCIAL
ICOURT-07

[Suit for Recovery 838/2025 [23.07.202[24.07.2025 [t ] o
[Suit for Recovery 1244/2023 [18.09.202[24.07.2025 (699 2
[EXECTION 256/2024 [09.07.202[30.07.2025 [386 1
7
[EXECTION 65/2025 24.01.202 [30.07.2025 [187 o] o
5
IMIS DJ. 500/2025 03.07.202[30.07.2025 [27 o]
>
IOMP (I) COMM 75/2025 21.01.202 [31.07.2025 [191 0
5
[Suit for Recovery 1041/2024 [19.09.202[31.07.2025 315 1
U
Suit for Recovery 178/2025 [12.02.202[31.07.2025 [169 o
5
[EXECTION 238/2024 [01.07.202[31.07.2025 [395 2
U
[SH. ANIL KUMARICENTRAL [RECOVERY ICS 11-09- 01-07-2025 [293 126 DAYS INIL
ISISODIA DISTRICT] (COMM)/10[2024 IDAYS
WUDGE (COMMERCIAL 00/2024
ICOURT)
IRECOVERY ICS l04-03-  |02-07-2025 K85 l22 DAYS INIL
(COMM)/32J2024 IDAYS
8/2024
RECOVERY ICS 30-10-  |05-07-2025 [614 DAYS |ONE DAY [NIL
(COMM)/14[2023
B7/2023
IRECOVERY ICS l03-05-  [09-07-2025 K432 DAYS [ONE DAY [NIL
(COMM)/55[2024
/2024
IRECOVERY ICS 00-12- 22-07-2025 [580 DAYS [17 DAYS IONE
(COMM)/16|2023
18/2023
[RECOVERY ICS 25-07- 24-07-2025 369 DAYS |14 DAYS INIL
(COMM)/8 [2024
04/2024
[PETITION U/S 9 OFOMP (Djog-06-  |31-07-2025 |57 DAYS |5 DAYS INIL
IARBITRATION ACT (COMM.)/4 [2025
87/2025
IPETITION U/S 9 OFOMP (Djo4-06-  [31-07-2025 |57 DAYS |5 DAYS INIL
IARBITRATION ACT ((COMM.)/4 [2025
88/2025
IPETITION U/S 9 OFOMP (Djog4-06-  [31-07-2025 |57 DAYS |5 DAYS INIL
IARBITRATION ACT ((COMM.)/4 |2025
89/2025
ISH. MANOJ KUMARICENTRAL [NIL
IDISTRICT JUDGE]
(COMMERCIAL
ICOURT)-05
ISH. NEELAM SINGH, [CENTRAL [NIL
IDJ COMM-06 TIS HAZR]
ICOURT CENTRAL
IDELHI
[SH. MUKESH KUMARCENTRAL [CS(COMM) 1568/2023 [11.12.2023(05.07.2025 [572 11 o




[cs(conn)

14/2025

21.04.202
5

10.07.2025

[cS(CoMM)

885/2024

16.08.202
I

16.07.2025

B4o

14

ICS(COMM)

43/2022

25.03.202
5

26.07.2025

1219

ISH. GORAKH NATH]
[PANDEY, DISTRICT]|
WUDGE, COMMERCIAL
ICOURT

ICENTRAL

SUIT FOR|
IRECOVERY

ICS
(COMM)-
11/2022

[24.12.202
1

l12-07-2025

1294 DAYS

IApplication  under]
Section 34 of the
|Arbitration

MP
(COMM)-
02/2025

10.01.202
5

03-07-2025

175 DAYS

43 DAYS

[SH. DEEPAK GARG,
IDISTRICT JUDGE,|
ICOMMERCIAL COURT-
09

ICENTRAL

INIL

10

ISH. AJAY PANDEY,
IDISTRICT JUDGE,
ICOMMERCIAL COURT

ICENTRAL

188

ISH. S.S RATHI,
IDISTRICT JUDGE,|
ICOMMERCIAL COURT

ICENTRAL

INIL

iz

[SH. RAVINDER BEDI,
IDISTRICT JUDGE,
ICOMMERCIAL COURT

ICENTRAL

INIL

13

ISH. M.K NAGPAL,
[DISTRICT JUDGE,|
ICOMMERCIAL COURT

ICENTRAL

INIL

m

[SH. DINESH BHATT , DJ|
(COMMERCIAL
ICOURT)-01

IWEST

INIL

15

IMS. VINEETA GOYAL,
IDISTRICT JUDGE]
(COMMERCIAL
ICOURT)-02

IWEST

16

ISH. RAGHUBIR SINGH,
IDISTRICT JUDGE]
(COMMERCIAL
ICOURT)-03

WEST

INIL

7

ISH. SANJEEV|
IAGGARWAL, DISTRICT]|
HUDGE (COMMERCIAL
ICOURT)

WEST

ICS (COMM)

cs
(COMM)/90]
[7/2024

45586

15867

18

|SH. AJAY GUPTA,|
IDISTRICT JUDGE]
(COMMERCIAL COURT)

IWEST

INIL

9

IMALHOTRA, DISTRICT|
HUDGE (COMMERCIAL
ICOURT)

ISH. NARESH KUMARWEST

20

ISH. PULASTYA|
[PARAMCHALA,
IDISTRICT JUDGE]
(COMMERCIAL
ICOURT)-01

INEW
IDELHI

INIL

21

ISH. BALWANT RAl|
IBANSAL, DISTRICT]
HUDGE (COMMERCIAL
ICOURT)

INEW
IDELHI

INIL

22

IMA. HIMANI|
IMALHOTRA, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)-03

INEW
IDELHI

INIL




23 [MS. SAVITA RAO,SOUTH INIL
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)
24 [MS. ANURADHASOUTH INIL
ISHUKLA BHARDWAJ,
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)
25 [SH. SANDEEP YADAV SOUTH INIL
26 |SH. SANJEEV KUMARSOUTH INIL
ISINGH, DISTRICT]
WUDGE (COMMERCIAL)
27 |SH. LOKESH KUMARSOUTH INIL
SHARMA, DISTRICT]
WUDGE(COMMERCIAL
ICOURT)
28 [SH. LAI SINGH,EOUTH- S(COMM) 088/2022 Jo1-10-  [08-07-2025 [1011 IL INIL
IDISTRICT JUDGE T 2022
ICS(COMM) 958/2023 |13-10- 21-07-2025 (647 INIL INTL
2023
ICS(COMM) 715/2022  [23-07- 24-07-2025 [1097 INIL INIL
2022
29 [MS. NIKHIL CHOPRA,/SOUTH- [Commerical ICS 03.04.25 [01.07.25 189 il INIL
IDISSTRICT JUDGE [EAST ICases (COMM)/27|
2/2025
ICS 27.05.23 [05.07.25 [770 il [NIL
(COMM)/50
2/2023
ICS 26.11.24 [05.07.25 [221 il INIL
(COMM)/38]
91/2024
IOMP (D}09.07.25 [22.07.25 3 il INIL
(COMM.)/6
I5/2025
ICS 06.05.24 [25.07.25 K45 2 INIL
(COMM)/35
0/2024
ICS 20.02.24 [29.07.25 525 il INIL
(COMM)/11
k/2024
ICS/COMM/ [04.03.25 [31.07.25 49 il INTL
186/2025
ICS/COMM/ |08.07.22 [31.07.25 1119 INIL
654/2022
S/COMM/ |08.07.22 [31.07.25 1119 I8 INIL
655/2022
30 [SH. VRINDA KUMARI _|SOUTH- _ |NIL
[EAST
31 [MS. ANU GROVERSOUTH- NIL
IBALIGA [EAST
32 [SH. BHUPESH KUMAR [SOUTH- [NIL
[EAST
33 [MS. NEERASOUTH- NIL

IBHARTHOKE, DISTRICT]
HUDGE(COMMERCIAL
ICOURT)

[EAST




34

(COMMERCIAL
ICOURT-07)DIGITAL,
OUTH-EAST, SAKET]|
OURT

IMS. NIRJA BHATIA, LD.SOUTH-
IDISTRICT JUDGEEAST

INIL

35

WUDGE(COMMERCIAL
ICOURT)

[SH. RAJ KUMARSOUTH-
[TRIPATHI,  DISTRICTEAST

INIL

136

UMAR, DISTRICT]
VUDGE (COMMERCIAL
ICOURT)

E{H. DEVENDEREAST

INIL

137

IGUPTA, DISTRICT]
HUDGE (COMMERCIAL
ICOURT)

MS. RUBY  ALKA[EAST

INIL

38

DUDGE
(COMMERCIAL)-01

[SH. SANJEEV KUMARNORTH-
IMALHOTRA, DISTRICTEAST

INIL

139

WUDGE, COMMERCIAL
ICOURT-01

ISH. BRIJESH KUMARSHAHDAR
IGARG, DISTRICTA

INIL

(COMMERCIAL COURT)

[MS. KIRAN BANSAL,SHAHDAR
IDISTRICT JUDGE,A

INIL

la1

ICOMMERCIAL COURT

[SH. SANJAY SHARMA-SHAHDAR
I, DISTRICT JUDGEJA

INIL

la2

IMATTO DJ (COMM-04)

ISH. PAWAN KUMARSHAHDAR

A




43 [MS. PREETI AGARWALINORTH- |NIL
IGUPTA, DISTRICT|WEST
WUDGE, (COMMERCIAL
ICOURT)
44 [SH.VINOD YADAV INORTH- |NIL
WEST
li5 |SH. AMIT KUMAR,NORTH |NIL
[DISTRICT JUDGE,|
ICOMMERCIAL COURT
46 |SH. UMED SINGH,NORTH INIL
IDISTRICT JUDGE]
(COMMERCIAL)
47 [SH. RAJ KUMARJSOUTH |[COMMERCIAL SUIT|CS COMMJ1.10.202 [14.07.2024 268 INTL i
IDISTRICT JUDGEWEST I524/2024 4
(COMMERCIAL COURTH
01
U8 [SH. VIKAS DHULL,SOUTH ICommercial Suit ICS 25-07- 04-07-2025 [1075 138 mil
IDISTRICT JUDGE,WEST (COMM)/37[2022
ICOMMERCIAL COURT. 2/2022
ICommercial Suit ICS 16-05- 16-07-2025 K426 o il
(COMM)/26[2024
5/2024
ICommercial Suit IOMP 02-06-  [19-07-2025 K7 1 il
(COMM)/11 2025
2025
ICommercial Suit ICS 24-09-  [19-07-2025 [298 I3 nil
(COMM)/47[2024
K/2024
|Arbitration IARB Alo6-05-  [31-07-2025 [86 2 il
(COMM)/2/[2025
2025
K49 [SH. AMIT BANSAL,SOUTH INIL
IDISTRICT JUDGE WEST
ICOMMERCIAL COURT-
03
50 |[SH. RAKESH PANDIT,SOUTH ICS(COMM) l523/2023 [03.11.202 [05.07.2025 [610 DAYS [34 DAYS INIL
IDISTRICT JUDGE,WEST I3
ICOMMERCIAL COURT-
04
ICS(COMM) 119/2024 [27.02.202[30.07.2025 [519 DAYS Jo2 DAYS INIL
ICOUNTER CLAIM  [541/2023 [05.12.202 [31.07.2025 (604 DAYS 12 DAYS INIL
13




	Three Adjournment

